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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).554-555/2012
(From the judgenent and order dated 10/03/2011 in CMAP No.8784/2002 dated

12/ 10/ 2011 in CMAP No. 8784/ 2002, CMRA No. 118006/ 2011 of The H GH COURT OF
JUDI CATURE AT ALLAHABAD)

BHUVNESH KUVAR DW VEDI Petitioner(s)
VERSUS
M S HI NDALCO | NDUSTRI ES LTD. Respondent (s)

(Wth office report )
(For Final Disposal)

Date: 17/01/2014 These Petitions were called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
HON BLE MR JUSTI CE V. GOPALA GONDA
For Petitioner(s) M. Bharat Sangal, Adv.
M. R R Kumar, Adv.
For Respondent (s) M. C U Singh, Sr. Adv.

M. Syed Shahid Hussain Rizvi, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argument s hear d.
Judgment reserved.
Witten subnissions, if any, be filed within two weeks.

| (Neetu Khaj uria) | (S.S. R Krishna)

| Sr. P. A | Court Master



